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PAPER LAID ON THE TABLE

GOVERNMENT RESOLUTION RE RECOM-
MENDATIONs OF CENTRAL WAGE BOARD
FOR NON-JOURNALIST EMPLOYEES

The Minister of Labour and Emp-
loyment (Shri D. Sanjivayya): I
beg to lay on the Table a copy of
Government Resolution No. WB. 17
(13)/64 dated the 9th April, 1965,
regarding recommendations of the
Central Wage Board for non-journa-
list employees of newspaper estab-
lishments for grant of interim relief.
[Placed in Library, see No. LT-4176/
65].

Shri Daji (Indore): Sir, before you
proceed further, I should like to have
an information from the hon. Minis-
ter about this item of business. My
information is that one of the mem-
bers of the Wage Board is under
detention. Has his place been filled
up or is any arrangement made so
that he is released and brought back
and he can function as member of
the Wage Board?

Shri D, Sanjivayya: We are asking
the union which he represents to
send an alternative representative.

12.55 hrs.

LEAVE OF ABSENCE FROM
SITTINGS OF THE HOUSE—
contd,
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So, I take it that the House agrees
with the report of the Committee on
Absence of Members from the Sit-
tings of the House, regarding the

grant of leave of absence to Mem-
bers.

Several hon. Members: Yos, yes.

Mr. Speaker: The Members would
be informed accordingly.

12.56 hrs.

COMMITTEE OF PRIVATE MEM-
BERS’ BILLS AND RESOLUTIONS

SIXTY-THIRD REPORT

Shri Krishnamoorthy Rao (Shim-
oga): I beg to present the Sixty-third
Report of the Committee on Private
Members’ Bills and Resolutions,

12.56% hrs.

PUBLIC ACCOUNTS COMMITTEE
THIRTY-FOURTH REPORT

Shri Morarka (Jhunjhunu): I beg
to present the Thirty-fourth Report
of the Public Accounts Committee
(1964-65) on grants, loans, contracts
and facilities given by the Central
Government Departments/Ministries
to Bharat Sevak Samaj—paras 65,
86, 86(A), 86(B), 86(C), 86(D), 88(d)
and 117 of Audit Report (Civil), 1964.



